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S.No. KIND OF CASES
PREVIOUS

BALANCE

INSTITUTION DISPOSAL CLOSTNG

BALANCEFB DB SB TOTAL FB DB SB TOTAL
MAIN CASES 01.0't.2022 31.O1.2022
CIVIL SIDE:-

-

1 CIVIL FIRST APPEAL 1 2568 0 4 53 57 0 0 25 25 12600
2 CIVIL SECOND APPEAL 5641 0 0 30 30 0 0 17 17 5654
3 EXECUTION FIRST APPEAL 91 0 0 0 0 0 0 0 0 91
4 EXECUTION SECOND APPEAL 24 0 0 0 0 0 0 0 0 24
5 CIVIL MISC. APPEAL 34939 0 45 209 254 0 24 158 182 3501 1

o CIVIL REVISION 765 0 0 23 23 0 0 16 16 772
7 CIVIL REVIEW 840 0 8 12 20 0 2 7 I 851
I INCOME TAX REFERENCE 0 0 0 0 0 0 0 0 0 0
9 OTHER TAX REFERENCE 137 0 2 0 2 0 2 0 2 137
10 TAX CASES 0 0 0 0 0 0 0 0 0 0
11 CUSTOM APPEAL 14 0 1 0 1 0 4 0 4 11
12 INCOME TAX APPEAL 371 0 11 0 11 0 3 0 3 379
13 WEALTH TAX APPEAL 0 0 0 0 0 0 0 0 0 0
14 SALES TAX REVISON 1223 0 1 0 1 0 14 0 14 1210
15 TESTAMENTARY CASES 0 0 0 0 0 0 0 0 0 0
16 COMPANY PETITION 8 0 0 0 0 0 0 0 0 8
17 COMPANY EXECUTION PETITION 1 0 0 0 0 0 0 0 0 1

18 COMPANY APPEAL o 0 0 0 0 0 0 1 1 I
19 COMPANY APPLICATION 143 0 0 0 0 0 0 0 0 143
20 COMPANY SUIT 10 0 0 1 1 0 0 0 0 11

21 COMPANY LIQUIDN. CASES 48 0 0 0 0 0 0 0 0 48
22 ELECTION PETITION 6 0 0 0 0 0 0 0 0 6
23 SPECTAL APPEAL (CtvtL) 42 0 1 0 1 0 4 0 4 39
24 SPECTAL APPEAL (WRTTS) 2134 0 291 0 291 0 174 0 174 2251
25 CIVIL CONTEMPT 4425 0 30 139 169 0 29 162 191 4403
26 CIVIL WRITS 92883 0 359 1465 1824 0 449 613 1062 93645
27 RECRIMINATION PETITION 0 0 0 0 0 0 0 0 0 0
28 CROSS OBJECTION 657 0 1 4 5 0 0 4 4 658
29 CIVIL REFERENCE 3 0 0 0 0 0 0 0 0 3

TOTAL (A) 156982 0 754 1936 2690 0 705 1003 1708 157964

CRIMINAL SIDE:-
1 MURDER REFERENCE I 0 0 0 0 0 1 0 1 7
2 CRIMINAL APPEAL 25699 0 16 201 217 0 7 65 72 25844
3 CRIMINAL REVISION 12207 0 0 169 169 0 0 72 72 12304
4 CRIMINAL MISC. PETITION

(u/s 482 CR.P.C.)
19042 0 0 1 300 1 300 0 0 849 849 1 9493

5 CRIMINAL MISC. BAIL
(u/s 438 & 4s9 CR.P.C.)

2046 0 0 1753 1753 0 0 1 355 1 355 2444

o CRIMINAL CONTEMPT 14 0 2 0 2 0 0 0 0 16

7 CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 0 1

8 HABEAS CORPUS 88 0 28 0 28 0 26 0 26 90
9 CRIMINAL LEAVE TO APPEAL 1404 0 1 26 27 0 2 7 9 1422
10 CRIMINAL WRITS 1449 0 25 32 57 0 23 35 5B 1448

TOTAL (B) 61958 0 72 3481 3553 0 59 2383 2M2 63069

TOTAL (A+B) 218940 0 826 5417 6243 0 764 3386 4150 221033

Note:- ln view of Order No. GenD(V/109/202115C-115544 dated 23-12-2021, passed by Hon'ble the Chief Justice that all
matters pertaining to tax, whether under the Central statue or State statue, including writ petitions, appeals and revisions shall
be placed before the Division Bench.
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S.No. tNsKIND OF CASES PREVIOUS
CLOSING

E01.01.2022
31.01.2022

1 cRr MINAL MISC .APPLN
M INAL APINTER. PLN

1 BAI L IN c IMR I NAL APPEAL 5037 0 52 92 144 0 602 106 166 501 5AY&BAIL ST, IN CRL. REVISION 4614 0 0 127 127 0 03 76STALBAI & NI CR L.MISC ETP 16736 0 0 1010 101 0 0 7064 706 17040BAI L&ST,A CRIN L. TRAN. &PET CR 1078 0 0 23 23 0 0 315 31 1070AYBAIL & ST I cN L.R ONTC PET 0 0 0 0 0 0 0 0 06 0BAIL & STAY IN CRLLA 17 0 0 0 0 0 1 1 167 CRIMINAL tUI SC. APPLICATION
over Crl. Main 0 3 29 32 0 1 24 25 667

28473
2 CRIMI NAL TRANSFER 93 0 0 1 1 0 0 I I 853 STA IN HABEAS CORPUS 49 0 2 0 0 6 0 45TOTAL 142 0 2 1 3 0 6 9 15 130TO 28284 0 57 1282 1339 0 67 953 1020 28603TAL 0 6699 7582 0 831 4339 5170 249636

1 I

1 STAY IN I. T. APPEAL 47 0 0 0 0 0 0 0 0 47
2 STAY IN W.T. APPEAL / CUSTA 10 0 1 0 1 0 3 0
3 STAY IN O. T. REFERENCE 124 0 0 0 0 1 0 1 1
4 STAY IN S. T. REVISION 1049 0 1 0 1 0 11 0 11 1 039
5 STAY IN CIVIL IST APPEAL 4115 1 49 0 0 19 1 4146
o STAY IN CIVIL 2ND APPEAL 2584 0 0 28 0 0 17 1 2595
7 STAY IN EXE. FIRST APPEAL 93 0 0 0 0 0 0 93
8 STAY IN EXE.2ND APPEAL 22 0 0 0 0 0 0 0 22
9 STAY IN C. M. APPEAL 9568 0 32 84 11 0 17 152 169 951 5
10 STAY IN CIVIL REVISION 689 0 0 23 0 0 15 15 697
11 STAY IN CIVIL CONTEMPT 21 0 0 0 0 0 0 21
12 STAY IN SPL. APPEAL tvt 28 0 1 0 1 0 2 0 27
13 STAY IN CIVIL TRANS. APPLN 330 0 0 27 0 0 12 1

14 STAY IN COMPANY CASES 23 0 0 1 1 0 0 0
15 STAY rN SPL. APPEAL (WR|T) 1 730 0 283 0 283 0 154 0 1 1

16 STAY IN WRIT PETITION 53343 0 331 1 308 1 639 0 414 584 998
TOTAL

2 CIVIL MISC. APPLICATIONS 5413 0 9 63 72 0 19 52 71 5414
11 0 44 123 167 0 34 127 161 1 14893 CIVIL MISC. CASES U/S-s

0 0 0 0 0 0 0 0 04 EXE. MISC.APPLICATION

0 0 0 0 0 0 15 LEAVE TO APPEAL TO S.C. 1 0 0
0 0 27 27 0 0 12 12 3616 CIVIL TRANS. APPLICATION 346

TOTAL
TOTAL E

c+D+E+
100{ 1 5329 681 341446GRAND TOTAL TO
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